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Against thre posts reserved for SC/ 
ST which were advertised, 14 applications. 
have been received and the matter i 
under process.. 

(c) and (d) Ont of the 18 vacant 
posts, 5 have been adv rti ed, in the 
leading newspapers on an all lndia ba is. 
Two posts r served for SC have been 
notified to recognis d institU1 i ns of C 
(d aling with speciaJ representat ion in 
in service) and to various volwltary 
as ociations.. 

As regards the post reserved for T 
candidate, the ,ame was advertised in the 
leading newspapers on an ·1 India b is 
and a candidate bel ng ing to ST com-
munity has been offered the post. 

D -Reservation Of Scheduled Tribe ke-
scrvation For The Po t Of Joint Divisio~ 
nal (Hotel) ITDC 

7554. SHRT SOMJTBH I DAMOR : 
Will the M in ister of TOURISM AND 
ClVIL AVIATION be pleased to ~tate: 

ta) Is it a fact that the ITDC 
rnanagemeat is to de-reserve the Sched uled 
Tribes reservation for the post of Jo int 
Divis!onal Manage: (Hotel) on the 
grounds of non-availability of sui' able 
Schedul d Tribe candidates; and 

, (b) Has th ITDC enquired from 
the Orani ation connected with the 
WeJfare of Adiva i such as All india 
Adivasis Vikas Parishad etc. ? 

THE MINISTER OF STATE .N 
THE MlNJSTRY OF TOURISM AND 
CIVIL AVIATION (SHRT KHURSEED 
,ALAM KHAN) : (a) & (b) The post of 
Joint Divisional Manager (Hotc:s) in the 
JTDC is reserv d for Sche.duled Caste. 
The post was advertised t.wice and notified 
to ten organisations of Scheduled Castes. 
However, .nobody was found ergib ~e for 
the post. The post is being re-advertised. 
In the event of non-avai lability of a suit-
able Scheculed Caste candidate, the post 
will be de-reserved. · 

Compfai11ts From People Of P:.mclunaha 
District Of Gujarat Regarding Poor: .Per-

fomlance Of Nationalised Bank 

1555. SHRl SOMJlBHAl DAMOR: 
Will the Mini ter of ~1NAN E be 
p-leased to tate: 

(a) Have Government received a 
lot of complaints fr m th people f 
Panclunaha.i district of G uj..t.rat as. 
well as from the ovcrnment of 
Guja.rat through its hi f Min: er against 
th poor pcrfonnan e of the nationali cd 
bank; and 

(b) if o, what action ha been taken 
or is proposed to be taken ? 

THE D ·PUTY MINISTER IN 
T lE MlNJSTR Y Ol~ FINANCE 
( "HRl J NARDHAN POOJARY) : 
(a) and (b) Complaint have been 
received f1um d ,ffcJent State Govcrn-
m nts. includ ing Government of Gujarat, 
regard ,ng the slow p ce of tmplementation 
of ln t grated Rural Devefl,pment Pro-
gramme. FinanCe Mmister, Gujarl had 
also addre sed Ch.ef Executives of some 
of the pub! ic se tor bank' specif.cal iy to 
en ure exped .tious act ion for ciearance of 
pending app 'ication . The nc·.:d for accele-
rating the tempo of imp ementation of 
JRDP ha been impre ed upon the banks. 
The Lead Bank have ~en advi&ed to 
monitor the imp:emen·ation of the prog~ 
gramme cd the d .str1ct 1cvel every month 
Chairman of the State Level Banker ' 
Comrnitke are to over et the per-
forman e of all banks in the State in 
regard to JRDP. Chief Executives have 
also been a~ked to rev iew the perfo1rnance 
of the ir bank in implementing IRDP on a 
quarterly ba ·is. 

According to latest availabie infor-
mation, a against a target of a sisting 
1 ,30,0GO beneficiary farnilie during · 1982-
83, up1o February, 1983, 1,1 7,389 families 
had been assisted in 0 ujarat the term 
credit jnvolved bejng Rs. 26.89 crores. 

Recruitmen,t by Banking Services Recruit-:-
ment Board, Vadodara, Gujarat. 

155G. SHRI SOMJffiHAI DAMOR. : 
.Will the Minister of FINANCE be pleased 
to state : 




